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4. There shall be the following purposes and powers
of the University :-

(1) (a) to provide for imparting instruction in such
branches of learning as the University may think fit
including professional studies and technology; and

(b) to provide for research and for the advancement
and dissemination of knowledge.

(2) to conduct examinations and to grant and confer
degrees, diploma, cerfiticate and other academic distinctions
to and upon persons who-

(a) have pursued an approved course of study in the
University and passed the examination of the University,



]

under the condititons laid down in the Statutes, the
Ordinances or the Regulation;

(b) are teachers, librarians and laboratory assistants
in educational institutions or any other persons under such
conditions as may be prescribed in the Statutes, the
Ordinances and the Regulations and have passed the
examination of the University under like conditions; or

(c) have carried on independent research under
conditions laid down in the Statutes, the Ordinances or the
Regulation:

(3) to confer honorary degrees or other distinctions
upon person approved in the manner prescribed in the
Statutes;

~ (4) to provide such lectures and instructions for and
to grant such diplomas to, persons not being members of the
University, as the University may determine;

(5) to inspect all colleges, University departments
and hostels;

i (6) to co-operate with other Universities and
authorities in such manner _
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Results of examinations shall be published within
sixty days of the completion of the concerned examinaiion,
which may be extended to a period beyond sixty days for
reasons to be recorded in writing.
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Part-T 26/05/2019 16/09/2019
2017-20 ﬂl‘"lml’_ 3 ﬂ"w
1/¥3f3030 317133030
12{1/2021 10f3/a0a1
1/ 102031 20/01/3023 .
; Ist week of March-2023 Within one mesth after of Exam.
4/10/202] 20/01/2023 Within ome month after completion of Exam,
week of. REEE " otk after cociplet
Last of Jume-S0E T
18k week of April- H023
Last week of July. 2023
st Woek of April - 2024 ; one month after s of B, |
Iat Week of Sipl.- 2023 TR ﬁmmmm’.m 1
2nd Week of May- 3024 iﬁmm&ﬂlllm 1
i drd Week of Apll- 2028 Within ome month aftey complation of Bxam.

nitzadi Limeernity, Bedb-Gay
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- Date af commencembnt Frepased date of Data of posed eatlon of result
No. Sesslon Part of Exam commencement of exam | result {if result already cois "u,m“ Fﬂwﬁ
(if already held) {if cxam mat held) published) 5 e ;
[Sem. -1 16/12/2030 2iJ1a/3030 —
1 | 2018.20 [Sem-E /L]t 1o/02/3% }- —
ﬁ’m 2nd Weak of March- 2023 Within One Moath atws sompletins o202
i T Sud Teak of Mag- RO Within Ges Month after o Mk
Sud Weah of Marel 3093 Witlin Oos Mogth after o B,
2 Lot 3= Wk of Muy- 3033 - Alar compis -’h:
ot St Faky. 8003 Within Gme Moath afier campletion of Fxas
Within Oma Month after completion of Bram

Last Weak of Det.- 3033

Jad Weak of Mazch- P03

2uil Weak of My 3023

Withis Oue Mooih aftss completioa of Bram.

Last Weel of July- 2023

Within One Msgth afler completinn of BT,

Last Week of Ot~ 2023

Withia Cue Momil afies completinn af FBxam

Admission a0t dens

Admiaslon ot dons

Admizsian nol dane

C ol [ L
Jokagaich Unrverily. Biecdb-Turs
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&1, Date of commencement Prapossd date of Date of publieation of
No, | Session Part of Exam commencement of exam | result (if result already :"“-F“"-“r::::mﬂ:u-m
{if already held] [if exam not held) published) P
1st Year 29/07/9018 Rt 15409,
1 | 2018420 FOT 5/09, 2030 . A
2nd Year af8ra021 15./06./ D021
1
2 | ooaggy PR s e 18/06/2021 55,
mrm i 1AL S4/0TII0ED
% st Year 1a/12/5001 , 2470173033 -
|2md Year Last weak of Masch - 3023 Within One Mouth afisr completion of Exars. |
18t Year Lant waek of Merch - 3021 == Wiihin One Masth afler sompletion of Emm. |
¢ | Mapa Znd Year Eant wesk af Jusis - 3033 Within One Month aftcr complation af Exim |
— 1at Year Lant week of-June - 3023 nwmmmwdm "::';
& 2nd Year List wesk of May- 034 I'If:ihw-n-udpn _ﬂn#n—-
Ist Year Admisaing not dodr I
6 | 30233F o3 Yeur n > 4 pri
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Date of commencement

Proposed date of

Date of publication of | oy gove of publication of cesult

of Exam commencement of exam | result (if result already ks
W alrcady beld) {if exam not held] pablished) (iF result not published}
19 ___ bA/aRTI0Ns
ﬂ:"% o mfodiaoal
16,06 201 IS{02/I0TE ; —
Lant wesk of Fab 2023 Withls Ooe Mot sfter aompletion of Bxam.
—__oaiopem Moo 19/83/30) :
i ST 18ioaszmas ==}
Stk One alter oo Siimam
part == “Within Oils Maslh aftss cimpletion of Eram
Fa 18/09; 3ca L Thi68, 0 i v sl SRR
2020 Part-I Within fun Meath st completion of Fram
" # pueeain Withis Dne Moath sher cuspition o Kasm. |
| Pare-TV Gae Manth afier aum P A
s | goa1as s
|Part-L
s | aozaas [Tt

Ptk Llrrury, Rtz
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Bl Date of
e, | Bomsion Part of Exam bk pelabodeel “:Im] tlul= iy Propossd dats of publication of result
{il already held) {1f exenem not held) published) ! [if yesult not published)
Part:1 Nov.0018 | 11sp2010 [
1 | 2017-20 |Past-l Aug-19 17/13/2019 i "
Part-111 Hre. 2000 18/ 202t T %
Part-1 Aug-1% T A0 | Ty
g | o1m-an [Part-0 Now.-3030 180372031 | 3
Part-II 27 /063031 W3 Has \ L HESE
| Part-1 e -3020 13/03/300 ! — —
l 3 | 2019-32 (Part-Il e are0as e
| TPartll Bopt. -2023 s/13/203 _ L 1
r Part:I 27T/09/ 3021 oRf03 (2033 ! =)
l 4 | 2020-23 Part-I Sapt. 2033 o/ 13,2033 ;
| Part-II Lawt Week of May- 3023 | wthin s Menth e a af Exys
L-’-!t‘[ Lasi weak al u_!u;m ] Wekis Oow Mosts sRes of Exam.
5 | 2021-24 Part-I et Weak of May 3033 ! Within Oos Mouis afes complatinn of Exam.
Part-10 Last Week of May- 209% [ Withls Ona Mooth after of B, |
Part-l Last weah of May- 201 ] | wiehis Ows Mosth ufier fion el Lmafn-
6 | 2022-28 Part-Nl Last Week of May. 2034 oL, | within s Moot sfisr dou ol FEim.
Fart-fl — | _LescWeskofMay SN 5= | withia Oue Maath after compiation o Emas. |
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Date of publication of

Sesslon Date of commencemen :
Ho. Part i B O Moy 1....-1.;} b et || i G Proposed date of p'llli“..tlm. of result
i pr— {if exam not held) published) {if result not putiished)
i 117842019 o
Part-Il Aug.-auie —r STTACIDNS —
1 | 201722 [Part-IH g - e
L b RN 19/63 2031
Y __37/0%/3031 “3r3/30a3 =
Part-V Bepr. 032 gt i TIEYT f
Fart=1 Ang. 2019 . = o1 1373019 1
Part-1I Noow. <200 1803/ 2091 |
2 | 01823 |Part-II 27 [0 2031 i 0903, 30T ]
Part-IV Enpt, -2032 ow/ 13/2032 |
Part-¥ Bk Last week of May. 2073 SEe [ Within Gos Month after eompletion of Exse. |
[Part-l Mo, -2030 15 OZa0E 1 i
|Pare-1L IT a6 2031 05 A0 2022
3 | 201924 |Part-II Bept 2033 | oy 128023
Part-TV A Lant wrak of May- 2021 1 Within One Monds sfer completion of B |
- Past-V 2! Last Wosk of Moy 3034 Within Cme Month after completion of Exam
Paurt- /0B ITEL 0903 2033 [
Part-Tl_ { Sept. -2033 O/ 13 T0FE [ s
4 | 2020-28 [Part-I0 i Last week of May- 2033 | Within One Honlh afer completion of Ream.
S Park-TV | Last Week of May- 2034 I withis One Month sfier completios of Rmam. |
Part-V Last Wealk af May. 2025 | Withls Ooe Mogth after completiog of Enam, |
Part-l Last weel of Mireh- 2033 T | withia Ome Manth after completion of Bnam.
Part-L] 1 Lant week of May- 2023 i |~ within Gus Moath after complavion af Exas.
8 | 2021-26 |(Part-IlI Last Weel of May- 2074 | Within Omr Menth sfier completion af Exas.
Part IV e Last Waak of May- 3035 | Withis Gme Munih afie: completion of Eras
Part v = = Tuni Weak of May. D038 7 Witkin Ope Month aftes completion of Exam
e Part-l E __'__  Last woek of May. 2033 FE oo I Within One Mooth after somplabicn of Exam.
Part-I1 Lant Week wl .-_l"‘- AT Withis Ops Mealh aftar com plelios of Dnam
& | 202927 [Part-ill Last Week of May 9033 = ~ Within Due Moath after complerias of Exes
il Part IV N = T e wark of May- 3034 = 1: " Within Ome Manih afier complation of B,
I F.l.H‘.-'i"_ i = s __ = Laal Wesh of May 23T 5 i Within One Moots after completien af Exira

Nlagadh Uiy Baxdih:Ciars
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Proposed date of
commencament of axam

Date of publication of
rasult [if regult already

Propoasd date of publication of result
{if result not published)

[if already held) [if excam not held) pubiished|
: 1309/ 5019 18/01 /3030 =
2018-20 i ost. - 00 ; 1/a[ a0l
B Eanba 284 1072071 E/R{ 2023 9
S018-21 | imem and week of Feb - 2023 mn‘nmmmn plating of Exam
ey L Lant week of May 2023 Withisa Oima m after o n of Expme-
Last weak of Bept.-2033 " mnummﬂﬂy_ﬂﬂn
. 2T 10/3071 =/ 13033
F-"I # 2nd waek of Feh.- 2023 IR B i e _Within Qsie Mosth uftar complstins of Bxas.
MEE e 1 Lant week of May 3033 [ Witsis One Menth sftér coss n[ﬁ-—.
L] - it kol ey platine
[T Lane wesk of 3ept 2033 Within Dns Mooth after & rhom ol Exam.
ZO19-TF | jlemiijesdyMsl —_— L !
Laxt weel ol Dt Ihhhﬂ"mnlﬂ.u“-ﬁ "ufm
tiom of Bmam. |

Last week of Foh 2024

1
1
| Lant week of Fab.-
1 Lant weak of May 2023

Last waek nf Supt. 3933

Lant week of Dee. 20027

Lust weel of Feb. 034

[ e
Lant week of Juse-3024

Last week of Feb. 2023

Last week af 2033

Last wevk af Sept G023

Lask week nr_u-z.anza

Last weak of Pob.- 2024

i - B
2020-22 W)
Y e A
3
FOTO-RF | amp¥ joniy MEA)
[ jamly MEA e
| i -
2021-23 i 1
N L "
QU134 | emiV paniy NEL
plin VY fuly MGAY
hesi - T T PRI
2022-24 L
] b e
i
FOE-25 | Eemis jealy wEL
T ply BT

Tast weak ol Juna-3054

| l.utmtﬂ May-2033
i T Last wesk n#n-E 203

Lasl weak of Mey 2034

7 Last wesk af Dln.-':h:ﬂ'l

_ Lawt week &l Juns m:

X 1

L-m“ckarm.mﬁ_j

mun b aftes

R
Within Ons Manll alter

Within One Mosth after completion of Exm
ol Exam-

Wiikin One Monts after completion of Exam.

= af Bras.
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Date of commencement ed date of Date of publication of
tlon of result
S| soton | i | commencementof e | svs e shesdy | POPod o ol pebicsion
(if already held] Jif exam mot held) publizhed) ]

1]2018-19 | One Year Juse. 2019 708/ 2018 ==

2 | 2019-20 One Year 2309 /2020 afnfaeai

3 | 2020-21 Ons Year Ost. - 3031 30072023 1

4 | 2021.92 One Year [ Last wesk of Mareh-2033 Within Oma Month sfter campletion of Exam

5
=

oz

Date of commencement Dute of publication of

&L Besalom Part of Exsm commencement of axam result jif result already FProposed date of publication of result
o [if already held) (If exam not held) publishud) [iF result not published)

1 | 3D18=19 Ome Year wane, 20198 T w01

2 | 2019-20 Ome Year 23/09/3020 313031

3 | ao2o-21 Chive Year Oot. - 2021 aulhfmru

4 | 20231-23 One Year Last weel of Mareh-2033 b Wil One Mants aftsr completion of Exam.

5 | 2022-23 One Year A Admigginn not dans

‘g
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|I Date of commencement d d
| 8| geusian Part of Exam Famytonk Sute Pute of publication of Proposed dats of publication of result
[ o, commencement of exam result |If result already i act published]
| {if already held] (i exam mot held) published)
I_ = O, t-2019 3070372030
1 | 2018-30 - it L0y B3/ 3030
| Sem-L1 16, 10/ 2630 24,/03/3031
ISem. IV a8/ 1072031 W 1400/ 3022
|Sem. - I §/3/2030 — wofi3/3021 )
Sem.-I1 16 10/ 3030 == 24022031
o eniing Hem-TIT a8 1052031 14/ GRFTD
Bem. -IV = - Last Waak of March- 3023 ithls Oas Month after compietios of Exam
Sem. - T | g3/ 10,3021 1408/ 2033
Sem.-Il _ Last Wask of March- a0 = Within One Mopth after sompletion of Bxee.
Ly Hem-111 Lant Weak of July- 2033 Within One Monlk sfter thom af Enam.
[Bem, IV Last Weook of Gt 2023 Within One Manth after somplation of Exam,
Sem. - I Last Week of March- 2033 ~ within Oms Masth sfter completinn ol Bmm.
Sem. Il Lawt Waak of July. 3003 e Within One Month aller wien of Exam.
4 | 2021-23 (Sem.inl Last Wenk of OcL.. 2023 Withis One Manth afier sospletion of Exam.
|Gem. -TV Last Week of Dec.. 3023 ‘Withis Ons Mesth aftir complation of Exam.
Bam. -1 Laes Weak of July. 2031 Within Ona Magth after cowmpletion of Exam
m.-I Lanst Wesk of Ost.- 2023 Witkln Oae Mopth after g o of Bxam.
§ | 2022-24 ‘Gam-TI Lant Week of Dee.- 2023 Within One Month after completion af Bxam.
Sam. -IV Last Weeh of Map- 2024 Witkis One Month after completion of Exam.
Sem. - § ]
& | 2023-25 m_i,'ﬁ—'_' Adminslan not doss J
i Sem. TV .

\

Cantrolir af

apath Univrity, Badh-Gaya
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PART | : ACTS, RULES, REGULATIONS

THE BIHAR STATE UNIVERSITIES ACT, 1976
[BIHAR ACT XOUil OF 1976]"

AN ACT

Te estublish and Affillating-cum~Teaching Universities at

Muzattarpur, sur, Ranchi, Gaya (Bodhgaya) and

in the Stete of Biher,

Ba it anastad by the Legisisture of the State of Bihar in the twaniy-seventh
yaar of the Republic of India as lollows :~
MilnCEs Bnd confiued for a'long period, batgre oy d e at an Al of Fiadar-
ance may ba made o Acts 88 of 1082, 31 1500, 9 of 1862 17 of 1963, 12 of 1805, 16
1998, 8.of 199 & 14 of 1908, m:ﬂﬁ-ﬂmrhmmumm
T st Ak W K o s B S 1
text ol the Ackwith tae of th O lnence Englieh iext couid be \ Wien 11 wo Hingd
Toicts Mnlted sspstly o inobvae FRING! Wandtalion. Bul wiee e two st did nol mily. Hind! version of
e armancmaent has beeh incorponeed |

1. Short title and commencement.—{1} This Act may be called the Bihar
Unhvarsities Act, 1976,

1t shali come Into lorog stonce,

Definltions.— In this Aclurless thers |5 amything repugnant in tha sub-

et of coviesd — ]

(a} “anual meating” means one of 1he maetings of the Benala o be.
held awiry year Undar sub-seclion (1) of saction 18 and declared
by the statutes to ba the emmual meeting of tha Senate;

v} “sutonomous institulion” means any institution declared as such
under thia Act and includes a College aisa;

(e} “affilaled Callego®means educational institdion heving received
privileges of the Mmﬂhhwhdﬂilkﬁ
and University Statutes relating thersto;

{€) “Acaderic Counci"maans the Acadamic Councliof the Univarsity,

that Illi sepatate hn:h-hr :
pte Education, waching of this algo shéll conlinue ko be

1. Published in Bihar Quzette (e-ond.) dated 16-5-1977.
2 Gubh by Actd of 1880,
3 Bubs. by Act GB of 102
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T tm h“wﬂz]ﬂmm”-iht
frwet wiewalim el foww v

Y R W T e T feadeeee 8w, Beeeesy w P vy sy
= faeifly o wed

o mambens &nd 80 (el ne ey coniiu

i -ﬁmm e @ COMmman s AN s hall gue
o l’h“ﬂhﬁw Sewend U Mool dedcton of e sai

mmnmmhhm orhe
b ey ok ey e e —
cihar Unkeruty i ac by ary o oty
ol ihie Act ghall b deamed i hawe bosy N 1 e ener Aot

e smcticns )
inkiroed lmm 31,1900 i wacon 3 veas 1o coms ints lorce irom & date i be nosied. This
waclan was S50 substiited by Azt £ of 1062

4. Purposes snd powers of the Univarsity.—{1) There shall be the fol-
lowing purpases and powsrs of tha - 4
(*){=} to provide for Imparting | in such branchos of Iaaming as
Mwmnwmmwﬂmﬂmm
m{hluwmmmmuhmwmu
&,
umm.mm.w::ﬂm:mmm
fificate and other academic distinctions io and upcn persona who=
fa} have purseed an oourse of study in the I.Irl.m:-u
passed iha of the University, under the ns
laid down in the Staties, tha Osdinances or the H
{b) Iﬂtnnlm lisranians snd labormstory assistants in educaionat

prascribad in the Statudes, the Ordinances and the Repulations
mmmmum Unbversity undar ke con-
) ar
{c} have canded on independant research under conditions lald down
in the Stalutes, the Ordinances of the Asguisions :

'[Provided that for the said purpose it shall be lswiul for the State Govern-
mmhnﬂhm:‘:m ing done, examinations conductad ana
msulis puliished upte Pral and | wiandard under ihe Sanagksil
ﬂmmmlﬂﬂhmmm_dm&ﬁiﬂﬂnn]

{3} to conter honorary degraes of other disinetions upon parsan approves
““H' mmmuw h;Imlllnuhrmd such diplo-
L . Bnd in grani
mas 1o, parsons not being members of the Universly, as the Univarsity may
to inspect all collages, University departmonts and hosteds ;

to co~oparate with othar Universities and authoeliies in such manner

1. ins by Act 88 of 1882,




ao
Sgei 4] The Bihar Siate Universities ko, 1978 Partifo

e
&..d lor such purposes as the University may delerming ; ‘
. {7} to institute Protessorships, Readerships, Legturarships and any cother
leaching poste  requinad by the University and to appalnt qualifind parsans to
such posts o Professor, Reeder, Lectwar and toacher ;
16 recognisa teachers a8 qualified to give Instruction in Coliages ;
to insthute and awnrd ellowships including traveting felimvehips, schol-
exhibition, madals and prizes In accondance with (he Stalutes, The Ordi-
m{‘g&!ﬂm:
iz establish, meintain and manage Collagas and hostels and 1o recog-
nise Colleges and hostels nat maintained by the Universiy ;

{11} to demand and receive leas under the Ordinances ;

(12} to supenvies and contral the rasidence and discipling of students of
Caollages and the Unbmaraity ;

{13) to mala arangemont lor promaoting the kanith and gonoral wellare of
students and lor thal purpose to have powers 1o appoint and  constitube such
commiiteas as may be presoribed in the Ordinances ;

14} o antar inlo agreement with ofher bodies and mmw
tie purpases of this Act and fo assume the managoement of any instfiution undar
tihem and o take over iis assems and labiliies ;

Provided that befare entering into such an agreement the Unhersity shall
obtaln the senction of the Siale Govarnmenl. or shall do so upen raceiving such
a proposal from the Siate Governmant :

Provided forther that # 8! any time any veguladty fs found n determinafion
and payment of any pay, spedial pay or alowances, o in any appoinirmant in an
institution takin over by the Unhversity in iis managamant under such an agres-
men, then, notwithstanding anything 1o the contrary contalnad (n this Acl, the
Univershty shall have the powers 10 lake decisions aior reviewing @ and such a
decision shall be final and binding ;

(1%} to hoki and manage, subiject to conditions and restrictions prescribed by
the Gratutes, any endowment, bequesl, gilt or any olher transder of property made
to a Colloga for ite benefit jusi before the commencement of this Act or to get it hald
and managed by such agencies, which were managing the sald endowment, be-
qisest, gt or ofher trust property just before the commeancemeant of this Agt:

{16} o undartake the conduet of post-graduate teaching, msearch and
work In dapanmants maintalned by the University or the State Governmant |

{17} it shall be necessary for the Unlversity ko amange and provide for
potl=graduate leaching in any Colege af any time and o wiifiss for the sald
purposes, the buildings of that Collage or any portion thereof, and such mambars
of the stafl and the artetas of fumiture liwary, books stores, instruments and

other ol that College as may bo prescribed ;

{18) io cantralise the of undergraduate teaching In any subject o
subjocts with a partioular sianderd and wherm the L deciies lo ceniral
iee the conduct of such undergmduata eaching, it shall be lpr the Univer-

to emange and provide for centralised delivery of lectures in such subject or

and to wilise the bulldings, stefl member, furniture, Iibrares, books.

taboratories, stores, instruments and olhor equipments of one or more College
as may be prascribed for that purposa |
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i'.l o affilats or disaffiliale Coflages according to Btalules subject lo prior
e State Govermment
mmhldlr Iha promudgalion of intermadiste Education Councl

mtm recognition o intermediste Colleges shall ba granted by the

ﬂm&udm.nﬂhuthmuwhmhﬂm
the axdefing Colloges or ingfitules as autonomous Collage or institute, as tha case

ba;

1o have powers a¢ may bo prastibed to congtiiute or dissclve te
ﬂﬁmwdmmm#hwm k& not & Gow-
ammant Collags ;

{22) 1o do all such ofher acts and things, whether incidemal 1o the powers
alorasald or not, as may ba requisite In ordar 1o further the objects of the Univer-
sity as teaching end examining body, and o culivate and promote arts, sciance
and ciher branches of leaming.

Powers and duties of the Kameahwer Singh Darbhanga Sanakrit
I.Inlnﬂg.—m :pnudbytli At or as provided thereun-
H‘.Mﬂhhﬁmﬁum Kamashwar Singh Darbhanga

Sanskm

® mmugmmm.mwmm
distinction In Sansisit, Pall or Prakeit longuage or In such other
Branches of leaming, &s the University may consider fit:

(i} tolmpan Instnsttion in subjsct 8nd languags relamed 1o In claose ([

{iii} ko orpanise exmmination wnd 1 confer or grant degras dinkma, cor
{ificate and olher academic distinction on or o such persone who
fulfl the conditions as specified in the Regulations:

" (W) o orpanise an examination other than the examination refemed 10
In clause (1) considaned 1t by the Mhmﬂm
of study themlor and to grant cartificates on tha of smrming.
tion results thereof =

V) 1o conter Mﬁmmmﬂmmmw
proved in the manner prescribed in the Sttutes:

(v} tnaccapl the iransler of properties or funds 1o the Unhversity in the
form of gift, donalion of rust and (o use hem and kaep accounts
thereol in eccordance with the conditions of gift, donation or trust ;
o demand and recaive fees as prescribed by or under this Aot or
The Stahnos :

[viiy

(vill} 1o astablish the according o of the
Univgrsity library ng to provisions of |

{i}

{x)

to conduct pest-graduaie teaching and réssarch work In Univer-
:.rwmnummm g
of the University end to appeint parsons an such posts In the
manner prascribed by or undar thie Act :

() to grant felowships including Urevelling fefiowshipe, scholarships,

1. Ins by Act 68 of 1082
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e T e e T

Iﬂd Y The examiration of the Unhversity ehall
be haid from -lﬂhmwh Bimte Governmant by &

WMM&-MWiMMImuM&
to hald exmminabions In acsordance with the sald nolification, i shail, In consulta-
tlon with the Vies-~Chancellor, appoimt rovised dates of @eamingtions and the
renvised dabes shall be nofified in the official Gazeite,

{2) Results of examinations shall ba published within sbdy cays of tha
mmlﬂm of the concemed scamination, which may ba exdended o a period

ﬁz‘mmmmh recorded In writing.
1 appoinied for imvigilation or any other relialed work in connecs
conduct of collage or Unheersity examinations shall ba desmad o be
lwﬂnlmmhﬁlmﬂ of the Indian Penal Coda, 1860,

31. The Planning snd Evatuation Committes. —(1) These shall be a Plan-

ning and Evaluation Committes for the purposes ol preparag plan programma of

devglopmant and improvements of tha and In s coursas ol study, ex
arinng and fram time lo Uma, the progress achleved in such plans
and programmes, tesi and evolv! Hmﬂ and for consul
tafion and exchange of similur organisations, other Universities
end recearch instiutes for any of thase
(2} The Commitles shall consist of tha mambars
(a) Vies-Chancelion

mpﬂmhhmbnh State Govammen:;
{d) ImDnmﬂﬁvﬂMhhmdmdhﬁmrnw

i:{nﬂ) Mmmmuuiwmuhmmw it
wo mambers of the Academic Counct fo be nominated by il
(g thréahands of Doparimants lo be nominatad by the Viee-Chante!-
for evory year, by rofation; and
() bwo such membens represeniing academic Interssis and proles.
ltﬂ.umbn mwnm th‘:rmhl\!:
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